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10. Has the impugned 6rders Original/duly ‘ Y
attested legible copy been filed ? : 1es W

’

1. Have legible copies of the annexures duly , - ,
attested been filed ? , : . HAen

12.  Has the Index of documents been filed
and pagination done properly ? o YYex

-

13.  Has the applicant exhausted‘all available -

remedies ? ' ) 7 1en

"14.  Has the declaration as required by item - S ey
No.7 of Form | been made. . ' '

15.  Have required number of envelopes (file . e
size) bearing full address of the respon- : 2
dents been filed ? g

16. (a) Whether the refief sought for, arise - B
out of single cause of action ? - - — .
{b)  Whether any interim relief is prayed . | ]
for ? - : o : ves -

17. in _case an MA for condonation of delay
is filed, is it supported-by an affidlavit of - . - -
the applicant ?

18. - Whether this case can be heard by Single

Bench ?
19.  Any other point ? _ ~ .
' . &
20. Result of the scrutiny with initial of the . o , o
scrutiny clerk ? , : B e : W\Ckk( be_ 6\1"30‘

ol
i
. Scrutiny. Asst.

Section- Officer.
Deputy- Registrar.

Registxar,.




CENTRAL ADMINISTRATIVE TRIBUNAL

~ HYDERABAD BENCH
‘ ' | : ‘ Dairy No. 352&10(3_
I | Report on the Scrutiny of Application: '
bresented by M*A I\\ y lg gﬂ'mm&nn ................... Date of preséntation R A jIJI __r- .........................
F«ppllcant {S) . RQ\X(J\RC\QI’\QM @ﬁt\d\( Wn 6.
. Respondent (s) . Ahe Dl el fem.a N De\k Qq c:mo’\kc,r
Nature of grievance .... ?mmokoxﬁ ....................... —
No. of applicants ..o e No of Respondents ............... ’Q. ............ PSPV .
CLASSIFICATION
SUDJEC  cvoverreereeeeeesveessssssses s sserensens s (No.) Depar’(menl —I—G/Iﬁcolm .......................... (No)
> .
1, Is the applicatio'n iI1 the proper form ?l ’ | ) : ‘1153

{Three complete sets‘i'n paper books form

in two co\mpilations) .

2. Whether name, description and addresses - . .
of all the parties been furnished in the ey
cause title ? '

i

3. (a) Hasthe application been duly. S|gned : oo ey
and verified ? - :

{b) Have the copies been duly signed?

P I ]

v‘;; . .
{c) Have sufﬁcnent nuimber of coples of’ ;
* the application been filed 7, ' Heo
4. Whether all the necessary parties are )
impleaded. . : L Ye,

5.  Whether English translation oI documents ,
in a language other than English or Hindi ' -
been filed ? .

6. Is the application on in time ? (See
Section 21) T \_IC"\

7. Has the Vakalathama / Memo of Appear- ' kﬂ
ance / authorisation been filed ? : e

8. ., Is the application maintainable ? (us 2, :
14, 18, or UR. 8 etc) : ) Yes

9. s the appllcatlon accompanled IPO/DD, . - ; .
for Rs. 50/- ? : ' : ey
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|
| »Ce:éppe”’ Wg{;jﬁs \elfeg c% AU-€ 19U and direef e Regppng
YOme 3 ca%x?v(zunk& & U Cachre R T
BNy N B a, 1. Rct, 1985 ﬁﬁ“’m e deuc Ke.s
- IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
Hyderabad Bench :: Hyderabad
ﬂ p)ﬂanSn
@Q@C)‘\ 0.2, NoI>C8 of 95 "T@JEComCﬁg
; Between '
M. Rajasekhara Reddy and 2 ors, vens Applicants
and
The Director General, Telecommuni-
cations, New Delhi & Anr. Respondents
% INDEX=CUM~CHRONOLOGY
i‘!
I Sl. Date ~ ‘'Pescription of the Page
! No. __ v Lo Sogument | NSyl ...
1. Original Application . L 1-10
2. 15-6=90 Rectt., Rules of JTOs A=1 11-19
J 3, 16-10-90 R=-1's Lr, on revised Recct,
| T policy for JTOs o A=2 20
; 4, 30-6=93 Marks list of 1st Applicant . A-3 21
ﬁ%! ' 5. 30=-6=93 Marks list of 2nd Applicant A-4 22
ﬁ' 6. 24=8«94 R=1's Lr. on diversion of
outside vacancies to Deptl
compt ,.quota ‘ R A~S 23
7. 26=10-94 - Rep, of App. No.3 to R2 | A=6 24
1 { 8. 26-10-94 R=-2's lr. rejecting the request A=T7 25
g 9. 31-10-94 R-2's Lr. comm. marks list
5 : . ©0f 3rd applicant A=8 26
S 10, 31=-10-94 Marks list of officials who
. scored less marks than apps. A-8(a) 26(a)
11, 20-12-94 R-2's impugned order publishing
select list of 42 officials A-9 27,27(a)
g 12, 1-1-95 Rep., of App. No.$ to R-1 A-10 28
13, 6-1-95 Rep of App. No.l to R2 A=11 29
14, 26-4-85 Reminder sent by App. No.1l to R1 A-12 30.
N R L
Hydeaabad, (N.R.SRINIVASAN) ‘
25-11-1995, Counsel for Applicants
! { i
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U/5 19 of the A,.T. Act, 1985
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH’:: HYDERABAD

0.A. N0 \SC¥ of 1995 o .:

BETWEEN

1. M. Rajasekhara Reddy, s/o
Chinnappa Reddy, aged about 31
years, Telephone Inspector,
Vemana Telephone Bhawan,
Anantapur - 51 001,

2. Ch.S.V. -Subrahmanyam, s/o Hanumaiah:T
aged about 35 years, Transmission
Assistant, - Telephone Exchange, !
Pamidi - 515 775, Anantapur Dlstrlct

3, K, Prabhakara Rao, s/o Chandramouli,
aged about 37 years, Telephone
Inspector, % Sub Divisional Englneer :
Cables, ;Tirupathi - 517 501. cesses Applicants

A'ND
1. The Director General,
Telecommunications (Rep. Union of India)'
Sanchar -Bhawan, New Delhi = 110 001,_

2, The Chief General Manager,
Telecommunications,
A.P, Circle, -
Byderabad - 500 001, creeee Respondents

 DETAILS OF APPLICATION

1. PARTICULARS OF THE ORDER AGAINST WHICH THE APPLICATION
IS MADE:

[

The application is against the 2nd respondent's letter
No. TA/RE/3-5/92/II dt. 20-12-1994 (Annexure A-C]) wherein a
select list of 42 off1c1als for promotlon to the cadre of -
Junior Telecom Officers was published without including the
names of applicants herein in violétion of the lst respondent's

instructions contained in his letter No, 5«5/93«NCG dt, 24-=-8-1994

(Annexure A-5 ),
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2, JURISDICTION OF THE TRIBUNAL:

The appliecants declare that the subject matter of this

application is covered under Sec., 14(1) of the A,T. Act, 1985,

3. LIMITATION:

The applicants further declare that the impughed order
of the 1st respondent was issued on 20-12-1994 and hence the
application is within the limitation prescribed under Sec. 21

of the A,T. Act, 1985,

4, FACTS OF THE CASE:

(4.1) The appllcants submit that whereas the 1st and
2nd appllcant were 1n1tially recruited- as Telecom Office
a531stantky,ﬂ5the 3rd applicant was recruited as Telephone
Operator in the Telecommunications Department. Subsequently,
the applicants were promoted to the cadre of Telephone InSpector/
Transmission Assistant after a competitive examlnation

They were promoted to the new posts on various dates as
. ' 1|

given hereunder:

.
»

Séﬂ Name of the applicant Promoted Promoteé Date of

cadre Scale promotion

1. .M,Rajasekhara Reddy Tele, 1320- . 5-3-88
: ‘ Inspector 2040

2. Ch.S.V.Subrahmanyam = Trans- 1320- 29-2-88

mission 2040
Asst,

3. K,Prabhakara Rao Telew 1320~ 14-3-88
: Inspector 2040 '

4

(4.2) The applicants have appeared for tﬁe examination
for promotion to the cadre of Junior Telecom Officers under
the. 15% Competitive Quota alotted to the officials-in the
cdadre of Téiephope Operators/Telecom Office Assistants/Technicians
and othere for the year 1991, Under the departmental instructions

officials working in the 1320-2040 grade but %ﬂfﬁ%&ébfﬁIfTI !
;\.;‘ ‘-V --..._.-‘______,,-r-'-'
/ R N '_-L_~ S [ ___...-_—s.__

fthe*elidibill criteria for app rlng “under thé“@uota*alotted

e g e

- - - —— [ k

- .- X N ndenlid —‘-‘—"-..r"' —-4-_.“_..__....__, & . s
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|
for the officials in the 1320-2040 grade like the Telephone
‘ P
Inspectors, Transmission Assistants etc,, are allowed to

|
appear for the said competitive examination for the guota

!

given to the Telephone Operators/Telecom Office Assistants
1 ,

ete,, i.e., under 15% quota. This eliginility is given subject
1

to the condition that the officials should not have exhausted

.
all the 4 chances available to them. I

(4.3) The Recruitment Rules for pxomotlon to tQ$ cadre gz
1S 6qo

of Junior Telecom Officers yide Annexure A~ | Lprov1de that
!

the Departmental quota of 35% vacancies will be regulated

i

as follows:

(i) 15% by promotion of departmental candi-
dates in the cadre of TOs/TOAs/Techs.
etc., through a competitive examination,

\
(ii) 10% by promotion of TAs/TIs¥WOs/AEAs
through a competitive examination.

(@333 10% by promotion of TIs/TAs/WOs/AEAs
who have completed 10 yeais of service
through a qualifying examination,

Under the 1st respondent's Lr. No. 27-4-87-TE-II(L) dt.
16-10-90, Annexuré A~ 3 the recruitment poli%y for the JTO
cadre was changed as a result of the restru&turing of cadres in
Group 'c' and 'D' 'with a view to rationali%e and e;iminaﬁe
overlapping duties and also to Ekxm meet th% reguirements

of the changing technologies.' As per the new policy

che departmental recruitment quota o% 35% will

be filled through competitive examinations open

to all cadres and from those pfficialé who possess
a8 three-vear Diploma in Engineering Dlploma after loM
standard or 1st Class in B,Sc., with bhy51cs and

\
o

 However, it was declared by the 1st responden% that for the

Mathematics."

1990 and 1991 recruitment years the existing :ecrultment rules

would be followed, %

{
(4.4) As many of the officials in the department do

1
not possess the newly prescribed qualificationyof Diploma in

Engineering or B.Sc., with mathematics, the stéff unions urged
- 1
upon the Government to relax the conditions for some more years

|
to enable the existing staff to get promoted to the JTO cadre
i
i
1
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under the existing rules. Consequently, the départment has
not only declared that the new policy would be kept under

abeyance for the recruiﬁment years 1990 to 1994 but also

increased the departmental quota to 50% of theetotal vacancies,

(4.5) The applicants were allowed to apéeaf in the
said competitive examinations and were aldtted Roll Nos.
1) APT/81/91/52, é) APT/81/91/86-and 3) APT/79/91/747
respectively. The applicants herein have qualified themselves.
in the said competitive examlnatlon and secured the following

marks, vide Annexures A- "} be A=l @Mf Robr C?

2 X KB Ik 2y

51. No. Name : _ PaperI PaperlIl Paper III Paper IV
1. M. Rajasekhara Reddy . 74 65 63 76.
2.  Ch.S.V.Subrahmanyam 63 59 ; 46 58
3. K. Prabhakara Rao 60 45 ,; 54 78

The applicants submit that inspite of their passing the exam
ﬁhey were not selected as JTOs due to non-evaiiability of

vacancies.

(4.6) Subsequently, . the sta?f}gg;gggj;n the,department
b IRe Goveynsmaent
Lmade representatlon}Fhat in view of the v1rtual barring of
"_"D'-—-—-—-—w—--—.—-—-—-—~,_i

" N

the officials in the . 7 cadr@s like Telephone Inspectors,
Transmission assistants from being promoted to the cadre of'
Junior Telecom Offieers, the only promotional avenue hitherto
available for theﬁjin view of the revised‘educetional
qualifications prescribed in the new recruitment policy

and further in view of the fact that whereas the cadres like
TOs/TOAs etc., continue to have an opportunity to be absorbed
in the restructed cadres unlike the cadre of Telepﬁone
Inspectors/Transmission Assistants whieh are declared es
'dying cadres', these cadres should be given additional
chanees of promotion to the cadre of Junior Telecom Officers'
before the new recruitment.policy comes into effect. As O/

(consequence of these representations made on behalf of the

Telephone Inspectors, Transmission Assistants ete., the 1st

i
¥
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; * respondent vide D,0T Lr., No. 5=5=93-NCG dt, 24-8-1994, vide

IR £

Annexure A-% in relaxation of the existing pediey issued L

_directions to the effect that 'all the available wvacancies

against-direct recruitment guota as on date may be diverted

to departmental competitive quota IN ORDER TO ABSORB THOSE

PIs/TAs/AEAS/WOs who have alfeady qualified the competitive

examination but could not be selected due to shortage of vacancies,'

: ‘It was also clarified therein that selection should be made

le according to the marks obtained and the candidates be absorbed

according to the seniority maintained as per the orders on

the subject.

\ (4.7) Thereupon, the 2nd respondent issued the Lr.

Lo r No. TA/RE/3;5/92/II dt. 20-12-94 (Annexure A-9°) under which

| 42 officials who qualified in the competitivé examination

held on 14 and 15th of Maréh, 1992 were selected for promotion
to the cadre of Junior Telecom Officers, by divérting outside
‘vacgncies but the ;" " failed to include the names of the
applicants herein thoﬁgh they have qualified in ﬁhe competitive
examination and have secured moré marks than Sri K. Subba
Reddy(at S1l. No.28 of the list of.promotees) who scored 232
marks and that of éri D. Krishna Murthy (Sl, Nol 57) who

scored 214 marks only. Both the officials are presently under

training at Trivandrum. The applicants submit that i.r.o

‘ . Ak Zle TG
Sri K. Subba Reddy while the Annexure A-Bunder which his
marks were communicated by the 2nd respondent shows that his

) Roll, No. as APT/77/91/1039 implying that he had spplied under

the 15% quota reserved for TOé/TDAs/Techs. etc,, Annexure A—q
dt.20-lé-1994 shows his Roll No. as APT/86/91/1039 implying
thereby that he was'selgpted.under the 20% quota reserved for
the officials in the 1320 grade. It is not clear as to how
and why the Roll No. of thé said official was changed. In

the applicants were discriminated by selecting officials

any casé e g R T

qpts then TRETe

' '
1
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respondent vide D,O0T Lr, No, 5-5-93-NCG dt. 24-8-1994, vide

a5e

. _ ~ wlsb
Annexure A-% in relaxation of the existing peticy issued -

" directions to the effect that 'all the available vacancies

against“direct recruitment quota as on date may be diverted

to departmental competitive quota IN ORDER TO ABSORB THOSE

PIs/TAs/AEAs/WOsS who have already qualified the competitive

examination but could not be selected due to shortage of vacancies.'

‘Tt was also clarified therein that selection should be made

according to the ,marks obtained and the candidates be absorbed

according to the seniority maintained as per the orders on

the subject.

(4.7) Thereupon, the 2nd respondent issued the Lr.
No. TA/RE/345/92/II dt., 20-12-94 (Annexure A—q ) under which
42 officials who qualified in the competltlvélexaminatlon
held on 14 and 15th of March 1992 were selecteq for promotion
to the cadre of Junior Telecom Officers. by divetting outside

vacancies but the ;:;Jfailed to include the names of the

applicants herein though they have qualified in the competitive

'examination and have secured more marks than Srl K. Subba

Reddy{at S1l. No,28 of the list Qf promotees) who scored 232
marks and that of Sri D, Krishna Murthy (S1l, Nol 37) who

scored 214 marks only. Both the officials are presently under
l
tralnlng at Trivandrum. The applicants submit that i r,o

A Bine d
Sri K. Subba Reddy while the Annexure A~ 3 inder which his

marks were communicated by the 2nd reSpondentfshows that his
Roll. No. as APT/77/91/1039 implying that he had applied under
the 15% quota reservea for TO#/TOAS/TEChs. etc., Annexure A-q
dt. 20—12-1994 shows " his Roll No. as APT/86/91/1039 implying
thereby that he was selected under the 20% quota reserved for
the officials in the 1320 grade, It is not clear as to how

and why the Roll No. of the said official was Fhanged. in

any case, the applicants were discriminated by selecting officials

—_— R e -

i L e — T e s om =y

who scored less marks than them.
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(4.8) The applicants suhmit that Applicant No.l herein

viz, M, Rajasekhara Reddy represented to the 2nd respondent
N N Ty ;i”'-""" = ! j:-‘i.n R ""\‘«-Q.._;‘“‘"
vide his letter Annexures A-\\ﬁ_ﬁjtlﬁQ;ﬁjhljyjﬁiﬁ_dﬁ:;k__ D o

e e

T (o ) but . there was no response., His subsequent

NS PLANRIES

repesentation Annexure A- |2 dt.3.b- (-('Cfglso failed to evoke ﬂ
any response from the 2n§ respondent. Applicant No.3, viz,

; K. Prabhakara Rao represented to the 2nd respondent vide his

- "letter dt. 20-10-1994, Annexure A-fﬁ but the the same was

rejected by the 2nd resppndent under.his Lr. No. TA/RE/3-5/92/I

dt, 26-10-~1994, vide Annexure A-*Y on the plea that his case

'will not be considered against 20% gquota for the unfilled

-y
é%' vacancies of JTO competitive examinéi, held prior to 1992°

‘as . 'he was having less than S years of service as on

1-7~92 in the said cadre including training period.'

(4.9) In this connection, the appliéants submit that

i the DG's inétructions dated 24-8-94, Annexure A—f{never
stipulated that the outside vacancies should be diverted

only to the 20% quota officials as is being interpreted by
the 2nd respondent, on the other hand the said instructions
clearly stated that the "*VACANCIES AGAINST DIRECT RECRUITMENT

QUOTA AS ON DATE MAY BE DIVERTED TO DEPARTMENTAL.COMPETITIVE

L

QUOTA IN ORDER TO ABSORE THOSE PIs/TAs/AEAs/WOs who have
already qualified.the competitive examination but could not be
, selected due to shortage of vacancies,' A plain reading of

the instructions will show that the benefit of aBsorption in

v the diverted vacancies is intended to be made available only
on fuifilment of the-following conditions, viz,

(1) that the officials should be in the cadre of
TIs/TAs/WOs/AEAs and not in other cadres
(2) that such officials should have appeared in
the competitive quota and not in the quali-
fying quota; and {3 ' .
(3) that such officials should have passed the exam
but were not selected due to shortage of vacancies

Denying the benefit of apsorption to the JTO cadre to the

applicants herein and similarly placed other officials by

T T e T m e T e

e ————
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-+ eilther by a wrong interpretation of the instruétions of the

DOT or by stipulating a condition which{ ~>do not find a

place in the original instructions is not only beyond the

power and authority of the 2nd respondent but is also arbitrary
and discriﬁinatory inasmuch as the condition has no nexu§

with the avowed objective of absorbing those PIs/TAs/AEASHWOS
who have already qualified the competitive examination but could

not be selected due to shortage of vacancies.

(4.10) Under the cirdumstances, the applicaﬁts heréin
have no other altefnative or efficacious remedy except to
approach this Hon'ble Tribunal in the exercisé of its
jurisdiction under Secs. 19 and 22 of the A.TJ Act, 1985 fgr

the redressal of their grievances., -

5, GROUNDS FOR RELIEF WITH LEGAL PROVISIONS:

(5.1) The 1st reépondent's instructions dt, 24-8-1994,
Annexure A- 5 on the diversion of outside vacancies to the
departmental officials in the cadre of TAs/TIs/AEAs/WOs
never stipulated that the benefit should be extended only
to the officials who have appeared the. competitive examination
under the 20% quota and not to others. Impositiqn of such a
condition by the 2nd respondent herein is not only against the
avowed purpose of these iéstructions viz. 'to absorb those
PIs/TAs/AEAs/WOs who have already qualified the competitive
exam but could not be selected due to shortage‘of vacancies

ke L
I y beyond the power:and authority of the 2nd
f reSpondeng’EEEZEIED arbitrary and discrimnatory and therefore

is illegal.

(S5.2)Even if the stipulation is held by this Hon'ble
Tribunal t6 have been validly made the 2nd respondent, the
sald stipulation restricting the benefit of abéorption against
outside vacancies to the TAs/TIs/AEAs/WOs who have appeared
for the 20% quota is discriminatory and is devoid of any
rationale justifyiné the exclusion of other officials in
the same cadres: Therefore, the said_condition is violative

of Article 14 and 16 of the Constitution of India and illegal.
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3

% % the applicant No.3 submitted his representation A b dJT 2o \e

(W

-

. o |
(5.3) In the absence of a stﬁglatlon in the original

instructions issued‘by the Department restricting the benefit

only to those TAs/TIs/WOs/AEAS who have appegred under the

20% qﬁota, the applicants herein who are presently as Telephone

Inspectors/Transmission and have passed the competitive

examination and secured more marks ~ ) than Sri K. Subba

Reddy and DeKrishna Murthy, are eligikle for being promoted
as JTOs against the outside vacancies diverted to the

TAs/TIS etc. as per DOT Lr, Dt, 24-8-94, Annexure A-5.,

(5.4) The non-consideration of the applicants for promotion
to the cadre of JTOs riotwithstanding the fagt that they have
scored more marks than- _ . the above mentioned officials

selected as JTOs is discriminatory and, therefore illegal.

(5.4) The appliéant may be allowed to urge other

grounds at the time of Final Hearing.

6, DETAILS OF REMEDIES EXHAUSTED:

The;applicants declare that whereas‘applicant No.,1

_has represented to the 2nd respondent vide Annexure A- |l %
=

-

;XMJ&ZU!aU?P?fw:Ehe applicants submit while there was no
féSponse to A- | the 2nd respondent rejected the representatio
A= b . Similar representations made by other sikilarly
placed officials were either not considered or rejected,
Hénce this application.

7. MATTERS NOT PREVIOUSLY FILED IN OR PENDING WITH ANY
OTHER COURT:

The applicants. further declare that they had not.previou
filed in any application, WP or suit before any Court or
authority or any other Bench of this Hon'ble Tribunal regardi
the matter in wespect of which this applications has been mad

8. RELIEFS SOQGHT:

Ji

In view of the facts and submissions in paras 4 and 'S

supra, the applicants pray for the following reliefs:



s P

(1) To declare that the impugned order passed by
the 2nd respondent vide his Lr. No. TA/RE/3-5/92/II
dt 20-12-1994 vide Annexure A -9 is discriminatory
and vioclative of the bOT's instructions contained
in the 1st respondent's Lr. No,5-5/93-NCG dt,

1

24-8-1994, vide Annexure A-5 .

(2) To declare that the applicants herein are
eligible for promotion as JTOs as per the DOT's
instructions dt., 24=8-1994, Annexure A-15 EEE_—:B

- . .
consequently direct the respondents to promote
therapplicants to the cadre of Junior Telecom
Officers from the date their junioré and
those who scored lesser marks than the apﬁlicants
in the competitive examination are'ﬁromoted
with all consequential.benéfits

(3) To grant such other relief or reliefs as this

| Hon'ble Tribunal may deem just and proper in

the circumstances of the case,

9. INTERIM ORDERS:

-Pending finalisation of this 0,A, the applicants pray
that directions may be issued to the respondents to keep
three posts of JT0s{ _ ) reserved for the applicants.

T

10. PARTICULARS OF THE I.P.0O IN R/0 APPLICATION FEE:

- . . './
- 1.P.0. No.$-V¢~U2lnbT at, .y ¢, 11-A5For Rs. 50/-.
\

, o A

g'u;nnespakmwmll‘
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11, LIST OF ENCLOSURES:

et a) Vakalat; b) Annexures as per index; and
¢) 1IP0 as mentioned,
VERIFICATION
I, M, Rajasekhara Reddy, S/o Chinnappa Reddy, aged
about 31 years, Telephone Inspector, Telephone Exchange,
Anantapur - 515 001 and authorised to sign on behalf of
all the applicants herein temporarily come down to Hyderabad
do hereby that the contents of paras 1 to 4, 6, 7,10
are true to my personal knowledge and that those of the
remaining paras are believed to be true on legal advice
and I have not suppressed any material fact.
_ Hyderabad, % : '\@L_;_ZY'/
r 25-11-1995 | (M.RAJASEKHARA REDDY)
Signature of the 1lst Applicant
on behalf cof all the applicants,
) Y P mm—
Nq&rﬂﬂ??’”
" (N.R.SRINIVASAN)
Counsel for Applicants,
57

G
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From

1. MJ,Rajasekhara Reddy,
s/o Late M.Chinnapa Reddy,

ed 31 years, :
.A?l«aphone Inspector,
A

NAI‘!TAPUR—SISOO?.,

2. W BYBLEARARY
Cli.S.V.8ubrahmanyam,
S/o Hanumaiah,

Aged, 35 years,
Transmission Assistant,
PAH IDIw 515'775. )

33, K. Prabhakara Rao, S/U Late K, Chandra Mouli
Telephone Inspector {Cables) Age 37 years,
Office of the S, b=, cables, Tirupathi 517501

To
The Reglstrar,

Central Administrative 'rribunal,

HYDERABATD,
rair,

We the following signatories have joined together to

file a common application as we have a common interest in

the matter,

As we are working aa-t different plarms. it 18 incon-

venient¢ for us together to verify the applications. We,
therefore request you to permit us to authorise the first
signatory herein, viz., sri.m.najasekhara Reddy to ve::ify

the applications to be filed in
Thanking you,

the above 0.5,

‘Yours faithfully,
1. W"s AN

(M.RAJASEKHAR&EEDDY)

. ch vl

(CH.$.V.SUBRWAHYAM

v

3R k\&\\mkg

{ K. PRABHAKARA RAO.)
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6%3 = Dateqg 15th June'gQ,
| , ro, .

All Heads of Telee
The CGM, wmMTNI, Bomhb
The CoMm AL
All Heads o

on Circles/Districts
ay/Delhj.

IC Ghaziabad /170 Jabalpur
F other Administrative Units
Subject - Rules for

ecruitment o 1

dad !

o bR e

01"

he cadre of Junior
Telecom Officers,

Kindly rgfer'to this office letter No,
r VOL.II(Pt) dated 25,10 89 o

that the recr

Uitment %o ihe cadre of Junior
Officers 2gainst the Mtsiders gquota of vac
would be through g Comsctitive examination w
recruitment 2zainst the vacaincies of +the Yea
Onwyrde . N
2. The

Recraitment noies have accordingly bee
and an advancee Cony of the new set of 1
. under memo, of CVen numder dategd 15.6,
herewith, Thegse ruleq 5i
' \Recruitme
{

5-~7/87-Ncq
ide which it was Iintimated
Telecon.
ancies
e.f, the
r 1980 gng

n revised
lles notified

90 is encloses
uperuede the Jup
nt Rules 198n)

-12.80 read w
9.12.88,

1Eh amendment No.

ior Engincer
notitied vide No, 41~3/77~NCG(Pt)

5~T/87-NCG dateq
3. The new rules Will come into force w.e,f. the date
Lo these are published in the official g
- of publicatjon_in the «
‘) -

azelte of Inadqi
O you in due course, .

4. The syllabys for
recruitment darraincy
YaCiancies huay dlre
letter No. s5.5/q0.
5. Action 1o ANNounice
hy the D.E. Section or
garing from them in

“he competitive ey
the £5¢ outsiders!

amination
ady Doen sent to

quota of

“he eXaming

tion is he
e Director

ing taken

azette, The date
a will be intimated

for

you vide thig off'ice
NCG i+, 19.3.90. '

AN

.
ey L P
BRI o ot s S

ate. You will be :
This regard 8hortly.
' . <..PTO
E rmvn@&mp)RJO{kx(&ﬁfgﬁ;ﬁﬁﬂéLﬂﬁg%ggiﬁL
z"f“““f““l“f77frv . S 7
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a 1
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Page 2
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6. The reeruitment vy continue to be done gt Circle
evel The select Panel will pe drawn up Circle-w1se
4. 8 mentioneq above, Cramination will be Organised
Centrally by the D.E. €ction ot the Directorate.
Receipt of thiz Jetgerp hey please he acknowledgeg .
O
- S. Verma)
Assistant Director General(STC)
'Ph 3032468 :
i
Copy to -
1. Member(S)/Adv(HRD} Teleconm Commission for‘kind
: information.
—~ 2

) DDG(Pers)/bDG(E)/DDG(Trg)

Lt

ADGs S’J.‘C/STG,/S'I‘N/CSI-;/TRG/DE

STN/CSE/ST6 11/083 /7RG /D

4 Sections of the Dte,
5. JTOs Association.
6

. All other‘Staff Federations.

Ed X iﬂ;&_’wjﬁiﬂﬁbpfﬂj/@- by
Corpy o o - AR
ML) T ET ey,

33t T DEY My

;
l‘ /Il/ C)/\J‘f’f’/}" . el

Banr gfrwed [ Pecanots Officer, |

. fagws, zigart &1 siifary I:

: Offics =l 130 Directer, Tc.c.orn, ‘

B oo gl 427 Teansmission Prejccts, ~ ‘
81 Uit Hyderubad- 560 001.

'
f-
;.
It 4.
I t- r»'.
. - b K 1 M ':. : .
. - » m sy . 3
—_— Co T e BEACE R REM T w ra T
B0 o T e

SRR
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(10 By PUBL L JN,Hﬂkrwll, SECYIoN 3 SUB~SECTION(1)
O THE GAZRI0E op INDIAS

Na, 4.9 ) SU-NCG
GOVEFEMEET'of“TEETa
i Mirgj Jtry or CuuuuunibuLiunu
Department of ‘elocommunications
N.c.g, Section)

Sanchay Bhavan,'EO Ashokg Roag,
New Delhj - 110001,

5 Dated; iy 15th June 1990,

NOorT FPICAr 10y

"G¢S.R........... - In €xercise gof the powerg conferreg by the

Proviso ¢, articlel309 Of the Constitution and in supersession;
of the Junioy Engineers(Recruitment) Ruleg, 1380, except gg |
Tespectg things'done'or =Qmitteq to be done before Such '
supersession, the President here nakes the following rules
§egulating the methoqg of recruitment of Juniop Tdecon Officers
in the Department of Telecommunioations, Namely ;.

1, ShoTt title wng commgggggont (= (i) These ules pyy -
be ¢calTeg theé Junioy Telecon Officers Recruitment Rules y
1890, - :

{(ii) They shg1y Cotme anto freg O te date of their
Publicatijop in the Officigy Gazette

2. Number of pdsts, Q}aa?ficqﬁjon and scale of By~ The !
mumber o the Said poit, it oiassifioation and the '

- Scale of Pay attacheg thereto Shall be pg Specifigg

in Columns b 0 4 of 1. Schedule annexed hereto, / .

3. Method or recruitmggtl_age limit,_ggﬂ}ifications etca:i .
The methog of Tecruitment, age limit,'EﬁEII?EEﬁthEE‘“ -

ANd other matteps Pelzling to the 981d nost gpgy be ag - gy
SPecified i Coluwnny « Lo T4 of the Said Schedu)e. R

4. ) Disoualificat;ons;: No persoy |
(a7 who has entered iyt 9T contracteq , Rarriage wity
s 8 ‘ T ivs ,

(b) who, having g Spouse living haug atered jintg or

i

L] "
. Provided thas 4 Yentral Governpens may, if [
satisfieg that .suep Mmarriage jig Permissinle under the [ -
Personal i, applioabletto Such persgn and the other Ch
barty to ¢ e‘marriage and that there are other Gromndg ]
for so d01ng, exXempt 4y person from the Oberation oy

] c.

v

Viotid oy Lrginin“_.u (i) a11 tandidateg provisionally
EbcruifUH“EﬁHIﬁthfﬁe 55% quota of direct recruits
Shall €xecnte g Bond 54 the format Specifieg by the
Department indicaﬁug their willingness to serve the
Department for g4 Peric) of atleust ive years from the
date of their Appoint. wi as Junijor Telecom Officers.

1 g




(i1)

(iii)

Service under Territiorial Army/Signal'Units -~ All

-+ 2 -

The candidates selected both against the 65%
outsiders' quota of vacancies and 35% departmental
quota of vacancies shall, before their appointment
as Junior Telecom Officers, have to successfully
undergo prescribed training as per the training
plan laid down and smdnded by the Department  from
time to time.. b

During the period of training the direct recruited
Junior Tdecom Offiters will be entitled to a
stipend of Rs.1150/--plus dearness allowance
admissibvle thereson or such stipend and glowance
as amended by the Pepartment from time to time.

Power

candidates (bth direct and departmental) shall
if 's0 requirer, be liable to serve in the
territorial a my/Signal Units for a period
specifidd in the Territoriel Army Act, 1948

(56 of 1948) and the rules made thereunder.

to rélax: Where the Central Government is of

The opinion that it is necessary or expedient so .
to do, it may, by order and’ for reasons to be !
recorded in writing, relax any of the provisions
of these rules with respect to any clase or
category of persons. .

Saving: Nothing in these 1ules shall affect

reservations/ryelaxation of age limit and other
concessions reguired lo te provided for the
Scheduled Castes, Svheduled Tribes, Ex- .
Servicemen and other special categories of
persons in accordance with the orders issued
by the Central Govermment from time to time
in this regard. '

LT
PO
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"SCHEDULE

A

WnetheT benefit of

Name of Fumber Classification Scale of pay  WhetheI Age for direct recruits L
the vost of . ) gelection added years oi _
posts or : service is admissl--
) non-Selection vle under Rule 30
- post of the CCS( Pension,
! ) Rules, 1972.
D) (2] 3] (4] ) €9) (7)
Junior 23,324 General Rs.1640-60- As explained Between 19 and 27 years Not applicable.
Telecom. =3 on Central 2600-EB-75- under column (Relaxable for eligible
Officer 31.12.83 Service 2300. 1tof the departmental candidates
{subject Croup 'C' Schedule., upto 40 years/45 v=ars
to Non-Cezetted . in case of SC/ST offi~- - -

variaticn

derpendent

Non-Ministerial

on worklcad)

cizle in asccordance
with uwne instructions
or orders issued by

the Central Governmen@.

Note: The crucial date

for determining the age
iimit or service condiiion
for both departmental and
direct recruits, as the
case may be, shall be

15t July of the year 1in
which examinaticn is held.

NI e



quucatlonai

T ———— * v o
and otherp « ¥hether age ardg. Pericd of Metheii‘ of recruitment whgther bgeggf:‘:.g;on/
-qua_lifications requiregd educatio‘nal probation, _recr'uitment or by bromotion or cges o s
(or direct Técruitment, qualificdtiong if any. | transfer gng Percentage of vacan
' brescribed for filled by various methods .
dirceot recrui-ts ' :

cage of Dromnoteeg, '
(B T (97 T (07— (177
.._\ _——-_——_-—-—_—-—-.—;

o

{Zatics ag

will apply in

- - > ate
helor nf Engineering/ Not applicable. Two years. i) 65% by;d+rect_reqru11:men5, througgl ace
“nhelor of E‘echnology : competitive e:iam_-uz;atloz_z-ln accordan
‘2 a reccgniseq with the instructions 1ssued Ly the
“versity in any one of . - Department in this behalr,
Ze ir . = .
2 following digei lines;: g .

' . N . X . ' ‘ ii) 354 by Bromotion of departmental L
J -Techanical Engineering, cardidates through competitive/qualifying
| Zlectrina Engineering, examination ag indicated under column 12

:elecozzz'.L':ication Engineer- ) - of the schedule. ,
-1gZ, ] .
Zlectronics,
~adic E:gir!eering,
~omputer Scisnces,
) OR
 2achelor of Science or
1Z2achelor of Science{f—fons.)

7ith Paysics and Matpe-

main/el ective/

s Absidiar, optional /

42dd1tiona) Subjects wigp
2% least 50% marks in

ote 1 - The 2pplicants Should be regigtereq With the Employment Exchange. 2ocateq. An.the territorial
_ jurisdiction of the recruitment unit, ' IR
Sg 2 ~~-Zducationg] and other Qualificationg are reiaxable gt the discretion of tae Union Punlie

Service Commission/competent aulhority, : =
Ef{ucatior;al and oth ualificatjong Teg dingt e:gaerz;cence_ £, are relaxanie at the discretion
"=t Union Public Service Commisgior competent avithory, by . .

Aﬁ =y

Cek g
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N b .

Exchange Assistantg and Wirelegg Cperator ) :

111) 102 1y Promotion of Transmisgion Assistantg, Telephone 1p _
“Change Assistantg and- Wirelegg Operatorg on seniority;t}um-fi 1ess basig
through 4 Separate qua.lifying test, the inter-s Nebaw '
bzing decideg °n the basig of length

2. Against..IS% Guota of -

_ - (i) above, th, following Group 1o employees
1n the Department wncse icale of o] :

13 com Officer, fhal]l bpe eligible,_
i) Those borne op r—*::;.:lgr establish.ﬁ:ent‘and working Telecom E'nginee:ﬁ:g Bran.p OfF tie Dep:.:r*‘cznen‘-f
1n.cluds_ng thos: Ciriing in the Officg of Chiey Gereral Manager, Telecon Circlss/i)istricts :
Stiep Chan - ) .
- gfansmissicn .—‘.ssistants, T—elebhone Insnecrors, Auto Exchange Assis’-:";nts &nd Wireless.,
SemLors, .

TIidyees 07 the Telegraph 'i"raffic Branch 0T the Department, and )

industnal establim@ents.
: ouris Clerks in e Accountg Wing
c*-.u.unication Circles. - - -

Fegular °STablishmens and woriing 4q Works Clerks, Grade I gng II, Worx
a2, Juniep Architectg and Electricians ] lvil 74

A2y have Passgeg Hign sq;

: _ ) _ “O appear in the Compe tithre
SXamination 2lter thrae Years of,coutmuous. Satisfactopy, S€rvice in op . 0T Dore
eligivie cadreyg ke 1 |

e
: . ~€ngth of SeIvice fop the Purpoge of eli@'.bility will be '
detemzned. OL the cru 1 4 to in Note under Col.6 of the Schedulg .

- __-_.-_--_"”’ i / ti ‘\"-~ - q
. . . ! v .
1, 354 Tecruitment by Promotion of depa.rtmentaj_ candidateg referreg o in itep (2), ot column 11 , »
will be Tegulated gg Under:. . : s .
) i) . A . . . C. . . . ;

QR '0"'7‘»"’.7- ey

ﬁ'%’ l.: -; N ,.'-'.3 g

R,
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(¢) they are not abdve the age of 40 years (45 years in the case of Scheduled i
. d Castes/Sche‘duled Tribes candidates) on the erucial date referred to in note
i telow Column &. :
Against the quota of 10% referred to in iten T(ii) above, Tramsmission Assigtants, Telephone
Insggctors, Auto Exghange Assistants gng ¥irelesgg Operators, who ‘have rendered 3/5 years
ConGimious sat;sfa_ctory Service asg explained in 2(b) above in any of the aforesaid  four cadres )
as on the crucial date defined in note below Column 6 Will be eligible +o appear in the competitive,
examination for Promotion to +the cadre of Junior Telecom Officers:. r - e i -
Provided - (a) +they have .pPassed the High School/lidtriculdtion €xamination or’its zquivalent
. examination. . i
(b) they ars not above the 3ge of 40 years (45 Y2ars in cass of Scheduled Caste/
Scheduled Trivpe candidates) on the ¢rucial date defined in note tktelcow
Column 6. _ .
L -|' Pl -L" PR - e e . . oL, - . - i @\'-
22108t the 4-9va ol 104 referred t0 in iten I{iii) above, Transmission Ass:.sta.nts, Telephone
T 4 —~ M B - - cei -
+1Sbeclors, iute LXCnangs Assistants 11 Wireless Cperators, who hgve DUt in ten years of
gontinuous Satisfactory service in any of the aforeszid fousr cadres as on the ericial date
refeTreq Yo Urder Columm 6“'»?111""6?’313%3?1‘5"1;5 '—a:ppea}“i_r—lhtheﬁhg"ﬁél_ff_y"ing €xanination
for Promotion to tae cadrs ol JUAITT Telsenn Orficers: : o T T
Provided - (a) they nave Passed the Hich School/Matriculation examination or itsg eguivalent
eXamination. ‘
NOTE:.:" fThere shall bs pno Jrperage limit in their case. " They shall, nowever,
have o undergo g Simple medical test t0 ensure that they are
Pnysically fFif ond mentally alert to perform the duties expected of
a Junior Telecaon Officer-, '
EXPLANATION: -

1) The service for the purpose of eligibility in case of Rule-38
transfereeg would count from the date they joj

Joined the new unit.
3 11} The candidates who once pass the qualifying examination neeq
\\\ not appear again in the €Xamination held Subsequently,
“
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Castes and Scﬁeduled Tritey Committee(for cnnsidering wonfipy.
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X Nation. t those candidateg who
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recruitment in the cﬂara of JTOs 1n Lue Jﬂpt. of Pplccom,

eo8 e

{

Ag per recrultment rules for lh: c«ire of JTO, 65%
recruitimentis from tha market amon st tne candisatzs havin, elther
DA, dagree Or 2.3C., lmt Class with Phyeics end Muthematicso
Gut of the remaining 35 posts, the recruitment is made
amonyst the depa:tmental canlidatos,

2, The proposal for rostructuring of Cudres in Crouw
wr oand ‘DY with a view to rational.se and eifiminate overiapping
duties and also to meet the reguirements of the changing tochige
logies, has recently been approved by the Governtent,

3, It has now been decided that for the posts of Junior
Telocom Qfficers, the departrental recruitment quota of 3.
will ke £ilied through competitive exaxminations open to all
cadres and from those officials whou possess 8 three=yodlr
tngine:ring Diploma sfter 20'h standernd or 1st Clase in 2.5C.,
wit Thysies and Mathematics, This arrangenent wi:l be during
transitionsl phase, Howoever, for the department exerination,
f.eo, one during 1290 &ad the sacond in 1931 thy existing
recruttzent rules for JTOs f{or departrentol employses will e
fQ&lOHl.C-g

4,70 a long-term m@asure for the recruitment of Tog,
6531 gquots for open recxuitment will be Zrom the wandidat«s who
are sngineering graduates; i In case of noneavailabllity of
graduate engineers, condiietes with let Clasa B.Sc., with “hyvsics
and Mathematics will e C)ﬂ&luerud

5. The existing rebmitment ruliss will ke amended and
instiruction issucd separataly. |,

g/ TRur corv//,

ﬂ___._ MM"-—"‘"‘

{Nﬂ 1‘ .3 --PIT’X"\'.":.. -
Counsel for Appilc&nt.
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: I

. : S
1' I . ' ' ‘,:
i R . |
. ; K
:I*‘k ,
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Copy of DOT Letter No. 5-5-93-NCG dt., 24-8-1994 on filling

up of J.T.0. Posts.

0O 0 8 a &

The matter has again been examined and it has now
been decided that as a one time meagsure all the available
}vacancies against direct recruitment gquota as on date
may be diverted to Departmental Competitive quota in order
to absorb those PIs/TAs/AEAs/WDs who have alreé&y
qualified the competitive examinatidn but could not be
selected due to shortage of vacancies.

It méy ke ensured that selection be made according
to marks obtained and the candidate be absorbed according
to the seniority maintained as per the orders on the

subject,

fe

i

//TRUE copY//
§f
,{\l | vy

(N.R.SRINIVASAN)
Counsel for the Applicants.,

(02

(




?mn Qh. ﬁwwﬂ“?ﬂ

{irupatd, -
K, rrabhakara Nao, 2UmB(md
LYelepnone lospecteor, Cables, .

0/9 5.0,0, Phones,
lirupati = 537 501,

To
fha Chisf vemriel Hanager,
Telecamuund cations,
hobty Clrela,
tiyd ek sbhaci,
+ T .
(PLeougn proper channel)

rugpucted Sirc,

Sups injustice in issue of hall purmits of J10'g Compatitim
T kixamination 1992 liege-

[N -] K]
|‘

It I huwably pubmit the following few links for favoux of your
kind consideration and mecipsaxy fuvouruola agtion,

I have applive for JT0's cunpelitive dasminacicn ix 19K
uwndas 204 yuota, but 1 have not received hdall pormit £x<u the

! oepartrasnt ., 4 was onquired about the nall-permit at divigional

| 'f,c'.:ﬁfic.:w. P concerned official wald that your seafvice is not

i suffirniant in youl present cadte. (& days leual). lecantly 1 cens

O kuow tnat my batch mate Sri M, oriaivusa V1 ~aneshandra Puzam
nave takan the aouve axanmination under 2Un

£ Ur uota. tids hall parmit
Lt ‘ numbay L aPi/ds/92/3403 . .
! \ do 4u Juniar to mo as per Cirxcle gradation list and suae
| . particulars are ylven below for verificacion,
I \ - - e o A gy e Am e ws ar w me L TR ) W EE wm e mm W e gy - o e - @ wh
ll \ i Name wf the Ufficial Cirelsa Facxuit- PI Trg, Batch
e Te dr adatian  amant . no.,
i \ No, yo ax £xom
l . [ T - -— -y - - - Lad - -— - g R G En = e e e - - g - - _—
| " 1, ¢Xi &, rMabhakara Kao 24 i9oS 6-7-..17
|‘ " LoFig Qb ¥ ldg
| 2. 3ri M, srinivasu g 1 985 =3 O- 18
| - -

| , Herowith enclosed relieving 2xderxs of 21 Try for verification,
| B My a0 llcatien WR0) has submitted ot Avsl Cablus Gifiom,
| ‘ Tir:, ati within the time,

Liviajlonal Officy forwarded tha abova
| applicavion to circle office as per Jt, o,

t TEH P 1g, Hoo E=9=B8/JV0/AL/95/1 3T datod 30=3=93,

i have lost tm chaence due t¢ oon issauing of hall permit for

thae above gatd examinaticn, - Hange 1 gequest ym to kindly give
\ i ths justice in the above matter in any mannal 404,
R L.

1 nave tahen JIV sxaminecion 1991 under 1%% quota, My held
| permit Mo, 4n AvL/T9/9)/7¢7T, Hecantly, i hava hwerd thet the

oulcicxla (Wi/idn/ALA/ WD) who have have ju2lifisd but not seleked
in the competitive examination 1991 will be parmited in JIO
Lok Miraining, tence lommpesk Xaguest you to pormit me for JTO Treining

if 1 passud in the above ax'.\mi.tmtion with bBgaphanis cuannoamy
syunhatétic manner I

o
1

2. 1 have passeda Bobe,., wilh Faysicse, ChemlstZy anu £00l0gy in
l clasa., My macks wake 06,86, 1 have aubmited my maiks list
(rorox ) for walk in group saleatien of J:0g,.

My applicastion wag
S’L).rwmrcmd to circle office us par liisdHP Lr, No,
C VLMELRP/E-R TR0 5/ 38 usted at The the 23e9=%,

‘ ijlum..g, 1l zegast you £o sslect me fox Ji0 training 4in walk=inegroup.

¢ 1l once ayain rqqucwt ¥y O @ nsider my saqu@st for whigh

i
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o GIRGC Y

ill E : . - - N .
o W iy g2 wmw fawm 6 ‘ (\j

Gors.22 _ . T flqu
\ Department of Telecommurucallons V.0 H /\

.J LT AT ST R
\ g L ¥R AEITRe g _ e o 7/1fgkff¥””“”*f ﬁ f%f}
| fowa et Seners! Managor, Telecammunicatisn, ¥© The Telacom District Managef,‘@.
n W agw Faorem-5()) ont.

_ Andhra Pradesh, Hyderatnn. o Tirupathi, , - %

ww gom NO Iﬂf&ﬁ/375[92/l,.

e e Dated a!.}ﬂp‘?f!....ﬂ.‘.?..ﬂ‘{’.??j.(?"?.'.?ﬁ?l.....

Subsi~ Departmenial Cpmpet};ive Examinatien for

- e promotion to the ca dre of JTO held on
k \MF/ f”// 24 and 25th September'94. »
\-ﬁ/ JJ// T3 3t 1 H NN
o

! 2/’ A digect representation dt, 20-10-94 from Sri K.Prabhakara
Rao, T.I./Tirupathi has been receivealin this office, on the above
subjecty The same has beon examined and the officlal may please

be informed the followdng., . |

(QLESri K,Prabhakara Rao was having less tham five years of service
~as on,1=-7-92 in the sald cadre including training gerlod, Hence
%102(/ his.applicaiion was rejected and the same was intimated to T.Do.Ma
- TPT vide this office letter of even no. dated 24-5=93.
(2) He does not possess qualifications as prescribed for direct

L raecruitment for selébtion.as JTO under Wall-in~Group Scheme il.ec
1 o .

] . BOSC 15—t Glass Witl‘l IU‘IQPQCQ

1

|

H

|

|

-
- |

(3) His case will not be considered agalnst 20% quota for the un-
ngj fi;led~vacancies of JID competitive examinations held p:ior_to
| 1992, in view of (1) and(2) above, o B
E (4) Sri M¢Srinivas who was stased to be junlor to K,Prabhakara Rao,

Y possesses qualifications as prescribed for direct recruitment
b i,8, First Class B.Sc wiﬁh M,P,C, Hence his name was shown agéinst-

M  20% quota which id congol b KUY
(CH, )

k | _ Assistant Engineer(ﬁectt)

S ‘ pgzﬁyéy . for CoGeM,To AsP.Hyderabad-1
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- - T - S
. Corr-T CogTadie favmr @
- DEPARTHIENT OF TELECOMMUNICATIONS ,

figw .-. : mr rt

From Toos RV "To  The Telecom Disitrict
hief doecon oo TR H Manayer, Tirupathi,
T O P oA ' -

\ 1 ,b' LI M [ H ]
aucl s aiagie s (e eegsd A5G0 l.?C'i
' !

g, : ' f:
kv . TA/BE/3=5/91/IV.. oo, onmz Hd. the 31,10 94

Sik 31— Intimation of marks - Case of Sri
K.Prabhakar Rao,PI, SDO Phones, TPT,

The marks obtained by the above offlcial
for JTO competitive examination held on 14 &15th
Warch 92 is as follows, the same may be lntimated

to the candldate at your end, Papers .
. I I1 11T v

K,Prabhakar Rao APT/79/91/747 60 45 54 78

. — . i : ' - . .
I‘ ‘A‘/“}CL)Cé ' . . ' j O e
o B > (ChQBa.amurth
B . I ' Asst Englneer’% ect
Rﬁfli - - . . for CGM Telecom., :
. : Hyderabad° :
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eI e h.-—-ﬂﬁ“r \ﬁwsq ﬁ?’ijd‘”\, %”"/} i/
f o
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A Deportment of %{:,me?mwwicmit

TR RS SRIHN 'T‘{‘Iwﬂ‘ "
Chiof Ouncrul Manager, Tob owrumun

} s wda, gacrz-500 001 }/ﬁ)
. Andhra Pmdcsh Hyderabad- 509 - i‘\
. - [
‘:.-g'u‘li“'-i‘f NG_IA' [31/_.3515,/61,/1\/ fk-{l's Oamd a1 Hd the 31,10,94,
o ! . .
| ro ) v -
D
}.i Sub t- Communication of Marks obtained in
Lo JTOs Competitive exam held on 14 th &15th
= 1 March 92,
: '\ ' Ref 1- Yr,L3r. L~4/Ueptl/JlOs/XXV/3 dtd 20, 10,94,
i HA AR
v :
! The marks obtained by the followiny officials in the
- above mentioned examination are given below, The same may
'\ \ be intimated to tho olfficials concerned,
b | st .No. RNotl No Nawe of the Papers
' \n_ ST Candidatn 1 11 111 iv
00
i\ _ 1. APT/79/91/1167 N.Veara Rao 40 69 62 82 ,
2, APT/80/91/103% D.Krishnamurthy93 958 62 41
e
| \ 3, APT/77/91/1039 K,Subbareddy 56 68 54 54

i m T = s e ey o ¢ U A A R e e
S o a Y = St rmn e T A e SiS Alk o (mw m Amm A el 4 Re S e e M g e e A ——— —_—

- /‘ . (/(\’\— ~ \—.—"--:_:—- .
' A (CH, Hdmamurthyj
%..-”/\} Asst, an.&rwul(ih'LL)
for C,G, M, Telzcopm.,
Hyderabad. ‘
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GQul : ) ;0C
ToLCOMMUNICAT UM 1 Aduida P ikacod,

UFE1Cs OF Tl CHIGE oAl MANAGER ToLeCOLUMICAT Uiy
A, CInCLE, ((ERABAD 1-500 001,

"y

Mo, Tha/ul/3-0/92/11 Vatea at tiyc the 20, 12,94, ‘

To -

The Conertl anaser Telecom District tivaun, ﬁd/ldranunnxxry
buntur/VxJaya\uuu. Lo -

o~

Tre uneral Manzdoer Telocom Area Heran.al/itydorabod/VIs " hatnan
ALl Tolecom District Ma navers in 4,2, Circle.
ALl fwlucom D3 tirct cngincers in A,P,.Circle, .
The Diroctor RTTC Sccundereébad, e
The Deputy Goneral Manager (Switchlng Instzlationy)
Suryalok Couplux,riyderabed.
The Divisional Ln.Lnocr (Culr &VFT) Hed hills dHyd-4,
The D1v151onal ‘Enoincer Telecom, R,E.Projects,Padmarao-
nagar bQCundorabad

The General Mancoer RMailway Llectrification projoct,wagpur,
The D.g. 1, (A/T TransmL051on) Samarat Complex,Hyd-4,

The D.&.T. A/T Switching) Samarat Complux, ilyd-4,

The Do=, T, Ithulatlonsj 1/11/111, burya]ok Complﬁx,dyd 337
fho D, T, WG, .,CTO Compound “socundorabad,

The D.e, T, 20d Lige Malntenarce Hydurxb\d/ViJuyaw Jda,
The virvctor Mn;ntonnnco Hyr eraboad/Vi jayewada,
The Gonoeral Mand gbr Fglucom Tramsmission Urojects,biyd=1,

.

Sub i=Filling up of Junior Tulvcom
Qfficoers, Posts —rog.

' As pcr the instructions of Uepaxrtinont of
Telgeome,—tlow Dolhi Lr,lo, 5= J/~; NCG dtd 24,8, zg,tho
Tollowinyg Pls/TAs/KﬁAs/HO: W0 nave alroady |Udl]f
in troy Junior Teluwcom Ovficers COMPUtlLlVL Ly nmdn LJon
held on 1«th & 15th March 1992 but could not be sclected
duc to shortngd of vacancios, are now been sclectad
as Junior Tulucem Officerss against the available
vacancies divevted from diroct recruitanent guota s ‘ )

I_Snc;timr; MUasuUre.,

S1,No, tvame of 'the candgidate Reoll wWo. Divisiocn to
which boelongs

‘o/brl
1. P,3zlasubrahmanyam APT/81/91/1047 Khamma;#—_
2. K,iaraycna Rao 80/91/1109 Vijoyawada
3. P.Vonkateswara Rao 85/91/1025 Guntur
4, S.S5ugkrakor 81/91/1056 Oncole ;
5. P.V.3ivagopal 93/91/1043  Khowmom
5, O.Maruthi Yaraprasad 82/91/1000 Cnyole
7. P.Chalapathi dao 83/91/1102 Vijoyawsda d
8. D.s,rFrrakasa oo , 02/917107& H0 Anhnunahry
R Y urmznailiulba 83/91/10683  Goea arcodddy

e Eu B AR S bk e Ak S e e -
- -— T e . . — A ke St Ak dd B e e A v o Y = =t = A e a ——



-
_QTZST7“~3::f"j?_ZﬁH cindic 4 Hmll.ﬁo; Jivislon Ly whlan
' ' Chlilon s »
rrwd .: “'3‘.,01.":' : s e e A e 1 e = e s e te et es m s e
Cavht "?5?""{].—57}{&:7-{.'..'53_-1..-.':;.'u B 2 T N
' M1, CAiswan cdham B-A‘/. 1/1043 tLrimprlor
" 17, R.K:w-rcru SH/01/ 111 V15¢khrpatqaa
13, ivoeelalantan S3/91/107 -Co-
] Ve, K.ilagebiushana Y 85,/91/1004 nuatapur
. ‘Hf"‘—?f733363333"“““ L 81/21/1919  iluru
19, G.Pancuranga oo 80/ /112 visckhapntos
" 'un-~~12ﬂ___Jdgi‘Malvgkﬂx_ e e L 82/91/11!H Mrhabubnog e
18." " B.Sriniv.suluy S 03/”1/1051” ki nn)uun"fnf“'
19, M, Micdha 84/$1/1108  Vijaymeaa
20.  M.kasiviswanadham 82/21/1030 Guntur,
¢ 21, J.Thrivaram - 81/21/1058 1ol lore
22, M.Ranvoor Singh S 84/91/1034  Sancarcddy’
23, G.Kasi 83/91/1015 ELluru -
24, L.5rinivasulu deddy 35/91/1143 Tivunathi ¢
25, V,subbz d.ddy T9/91/105%  kellore
. 25,  S.dopnlakrishne Moo o 80/31/10%0 22 jahmundihry
S 27, CHLbivaroddy ' 85/21/1034  tuntur

. 28, T K.Susin thoddy 85/91/103%  Guntur
29, SH.Ziluni Brsha B4/71/1133  illoro
30, i, b.m.uhOMGIry B3/%1 /1921 gluru,
3% K.Swarna Kumari HTDB/15/91 Ryd,District,
32, Loikasal ayy:. APT/83/21/102% £luru
33, B.iamabu 0 89/¥1/105%  dilgonda
S 34, V.Vecrabrainam Chotty . 83/91/1009 Cucuipah
(35 Kipayaniahy C o U5/91/1083  hizamibed
35, M.l ,Hahush nam"""'“""“" BA/91/109¢ Tiruﬁntﬁi~«
. . D. krlo.\ ULty i 80/%1/103% Guntur -
38, WL e f”}L o . T E),,1/1v\u

. . ANzALaur
39, Y.ThOJQﬂLth 80/)1/10,0

Tiruo:n thi'.
"0, Shaik ARdul Saleem Rashg 8-/21/1100 Tirupaths

a1, FoV Naray san 39/21/ 1149 Furnool
42, -_éi-_esae_&;:£1.§gu:'29£_tez _____ 90721/1923__tluru,
’ The aamss aroe erran, od in Loy orplor of .myrit ono
Liie ¢ oon'ivo s vill b souaked for JTO Lozining secosdiag.
Lo t:\\.. ;..llJ.U.Lll\' ’ {
Couy to \)

! .',.\/\." ——-'_:_-"//"'—.
PR
l](.. Yy L) (Q)/"\l‘—l\Trl) C U (C}l ‘{ I} "l\.l.rl.llrr)

dotice LCoord o o Asst diviino l(fL.CL)
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J | . y /[{/l//tf /I

VO R

4. Prabhaxsra dno, _ Doyt —t o
Phon@ Ingpector {Inblen) o vator =195,
B Ha DU oV Oneo,

£ rup- thi %1750 »

11110
The <aairman,

ﬁﬁﬂiﬂﬁlzﬂﬁﬁﬁ l”1900m‘:QQﬂQ\\E;a\Q§Q

Faralanmept OtTeet,

X Dg Lt 06 Gﬂ
LJ_.E.....Q.;..M Ui b pEQReE ohannal//

Sy - 1111 .ng up Juniox Telaaom Oridavre
. Poet i ~re; s dl g,

Refy = the w0, .Lulaaom, Hydovshad Lr Hog
IA/&h 3.5/92 dtd 26,97,1964,

After due regpuots to you mnd theoffioe you hold
wish Yo brins a few liwes for your kind congldawatien,

fappeoted sir,

“

I subidt that I was spelected as 1g8lephone oparg=~
tor during 1979 and pogted at ﬁ@lloro. Thus I entoraed inte
- the dep riment, After that I wase promoted as Phone Inapmater
RGeSk 1282 cuota.
Tie Departient sendnoted the phones Luepuators/
ABA8 @xami%nuicn Inx the tyg voars 1, 8, 198% and 1935 in the
end of 19%6 and recults were yublished in 1987, My MalRX pERmiE
tratning wao oom:enedd from 6,7.1947, aftoer completion of
sucessful training periocd, I was posted at “odavard Khanl (4in
Harivsmaear Met 1o A Je Tha PIajLAa, thove who are recruitoed
o 1984 thay ;at eliﬁibility fac writiog the JTO's exnning-

”) %ion in 1999, Lue to usknown rempsona tho depnrtuw nt oould aun
conanotel the snld two years examination at tha end of 1936
Thua I 30t lous Gne near geniority in the eald oxnndnntion.

I have writtes t.e =adi exvrdnition in 1991under %% qnﬂtaa

Hy Hall permission Ba. was AL®/79/91/747. 4t the tiwe of ﬁnid
axandn-tion, dyapg saokivrer ag z.one dnaneat or _with mre than ‘
four an.alt yearg gervice, 1 was prcsed the anid examination .
and ot 59,29 marke, '

Undor A L¥ 5o, 5.5/93 Nou dnted 24,8,94 ciroue

Inted by C,d.leloecom Hyd Lr No, TA/RA/3,5/92/49 dated 2. 12,94

¥ ,soled that who had alrendy qualified in the J1O cozpotative . .

axavdnntion held in 1992, but cuttli not salected due to ehorte
ai7® 1T vacancles, are now been el ot ed as J1'08 araniat the
avalinblo vacancies lverted yrom dirset recrultment quote,

ketso, 2o



S ——————

v 4

!

e S

¢

M~

;>-% Q\;) 35

- pace twa,

“hile tae e tor waad g0 on, I @ade an repre-
gsontation to the Jdov,.7,Telocom, A, Uircle Hyderaladroqueatyag
hiin to ocuonnidexr amy application in 19 -guota iu the year 1991,
Then I wig working as Yhone laprotor -anipnaesed the omid
gxnilneiion with §59.49% wakke, but the eandidates who wrole
the oais eenaination and got less morka , thay seleatod
tn t.e Ji0@m List, Koweq Aays tic nowly regtruched q&grae Tru/

 $TIs ls wlwo eli 1blo in J1TUs aorecmning toat without any pen~
vice liwlt, In tunt 6413 time I was working as Phone Inspeator
¢ith wora tusn four and half years service, |

)

: In tiene clrokmptsnces ploage include ny naas .
aloo inm the Ce#D LT Noo TA/85/3.5/92/11 .dnted 20,12,1994
and do justice 1u tho intevast of sorvice venderod %y me to

thw dup-uhrts:adfito -
1

Youre falthfully, - X o

VAU S

/] Ko PHASRAKAZD WAl //

List of docuwente rnoloyeda»

1, My repregentation deted 23.1J.$4 to G&il ld,-

2. Harka atatément dated 31,1%,1994 (of 1991 queta)
Jo The (.u.l.T iyd letten duked 20,12,1994,

cop v to the .
1. Thelhiel Genoeral Fansser, A.7.Telecom, A.V,Cdrole Iydarabmd
Yor inforamation please, '

\//2. The Telwopm Viutri:b dang or, Tirup-thd for {uformtion sRd
neeeunry actlion vleasa,

3o Copy yOQT&d to the Uhalrean, DetisT Now Dolhi t o
nlansa, o o . ._”wﬂwﬁﬁanﬁﬂéﬂx
1
I
: TRUE CQPY. |
N VTN Ve

(N.R. SRINIVASAN) 'y
! dvaz i fcr Apcticant/ Patitioner
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Arantagur,

. Dateds 06.01.199%
Fromi

M.Rajasakhara Roddy, , b
Telephone Inspector,

- Vemana Telephona Bhavan,

" Anantapur.515 001,

To ; ‘

The Chief General Manager,
Telecommunications,

A.P. Cilrcle, HY D B RABAD,

‘ N . THROUGH PROPER CHANNERIL,
! | o Respected Sir, : :
i' o . . : () 5 ¢ v - . .
| _ .Subjectt?#lling:ﬂuppxoﬁjjJun&ng Taleeom. Officers
- : - ‘posta-ﬁ;Rﬁptgﬂ@ptgt&gn;-Regarding.-
b _ -Reference;YourJ‘officaug@equ:; no.TA/RB/3~5/92/11
i o : 't dated at. liyderabad'20,12.94, . ,
} s e aball T BT :

[
—-q.,u--—nqmm-.--p-- v LA I
. T ER N

_ With reféreﬁcé to above cited|letter; I ksubmit the
| é-following few lines ‘for your. kind:eonsideration.
. I, M.Rajasekhara Reddy, - Telephone Inspector,
.. lnantapur - appeared for the Junior. Telécon. Officers
Conmpetitive Examination»neldﬁon-l4$h.to 1Btp Mazch 1992
with: Roll No.APT/Bl/B}/ﬁ?.;'Ip:thht qpmpptitive;examing—
tion, I have . qualifind by securing 49,50 éhr&q. I an
- herewith enclosing. -the ROEOK;.COpY. (of gos,nmhnj.q:g‘tipn of -
- marks obtained in that;Examinaticn. - I learnt that I have '

missed the selection by marginal marks in the previous
liae, - L .

In “the referenma'c£Qad~gboya, ?.I{T,RFW/AEAE/WQB
who have quqlifieq in.the Juiilor Telegom ftigare Compo-

(IR} o
titive Examinatiods held on lith and 15¢h daroh. 1992 ake

now . been selected as - Juniox Yglecom Offlcars ngaingt tlig
vacancies  divertod frzom diroet -.;x;,qqmét;mw; quta_. In

that selection list,:my name 48 nok:avallable, bventhouyh

1 havae qualified witanQ,SQ marka ?949?&-! + 14) Paper.I1I
Qr 65; Paper.XIIX - 63;,E§payigv > 7ﬁ,q:269¢1 -~ a%4) Lq tha
/ fompat;tivw exeminationg hala;gn;lﬁtj’anQ 1%th Mareh,

992.’ 'I‘ i . ‘qi.\r,‘_f-‘l‘. '_II ¢

My name 4leo may b@_gpﬁ@iﬁ@g@d qu Ghe an;dotton of
Junior Telegon Officers post, I hupbly

] _ faguest  the
- authoritiea to conglider my sole g;gh-fqr Jundar Telagomn

: Oificers post cince I hava gualigiwﬁ in the Competitive
. ~ examination held on.l4th .ang 15th-Maran,, 1994,

i ‘I hope early positive smply‘iq thin ﬁnukmr.

Thanking yoda‘SQK. e
o . Yourd £althZully,
;lb U { _-:.L'[y‘
(M.RAJABERHARA REDDY)

Direet copy to save daelay.
I

Enclsgsl. Xerox copy of marka homunio&tiun"

A~
’-’-_-—-‘.

. ror
f\\R SRINIVASANY

N. VASH
I | ad CC'&“‘O[Apphuanu?
|‘ | | I‘ V 7 L

TFiE;C PY 'NAJ$/“



WA A/Q

A0 ,A/
o Anantapur
Doted:26.4. 1395

Froa . ,.
% Rajasckhar Reddy, ;
Telephone Irspoctor ' '
Verara Telephone Bhavan,
ADABTAPUR.

To

The Chitef Genaral lanager
Talecomunications,

AP, Cirele
EYDERABADS00001

(THROVGH FPROPER CHANNUL)

Respoeted Stv,

Sub:=~ PLLlling up of Funtor Golecom. Offtocrs Posts - Represantation — Reg.
Refi~ (1) Your Offtca letter Ho.TA/RE/3-5/93/II dated 20.12.54 :
(2) Ity reprasentation dated 8.1. 2005

LLEL

[Kth referense to above atted Zetf:er, I submit tha follovwing few linca for
youp Ningd aonaidmﬂation ;

t

I, I Rajasakhczm hicddy , Tel wphone Inspactor, Anantapur cppeared for the

Waitor Telooom. Officers Competiiive Examination held on 14th to 16th larch,

1052 with Roll Ho.AT/61/91/62. In that compatitive exanination, I have
qualifted by scouring 68.5% marks. I am herowith enclosing the zearor copy of
cormnfeation of marks obtained ¢m that examination. I leamt that I have
miased the colection by momginal marke 4n the previcus liet.

In the refarense (1) cited above, PFPlo/TAe/ABAs/W0s vho have qualtfied .{.n
the J.7.0. competitive coaminatioms held on 14th to 16th Mareh, 1982 are now

" pacn selected as Junior Teleoum. Officera against the vacanoiecs diverted from

dirset recruitment quota. In that selection itst, my name 18 not available even
thouweh T have qualifisd with 69.5% marks (Papey I 74; Paper IZ - 65, Paper III -
63, Papor IV - 76 = Total 278) {1 n the compstitive cramination held on 14th and
15th *tarch, 1982.

" My name also may be oconstdered for the salection of Junior Tolecom.
Offtcars post. I humbly vequest the authorities to considsr my sselection for
dunicr DTclecom. Officzes post eince I luave qualifted in the aarzpetit':ive
Jcoanination held om 14th & 15th Harch, 1983,

F

L] I hope carly positive reply 4n this matter. v

Thanking you Sip,
S Yours faithfully

by (M, RAJASEREREA REDDY )
Discet copy to eafe delay \
t

Dnol:~ Rerox c’zapy of Marks commnication

/' ,
7 L - TRUE COFPY L VSO
S , AN iy e —

Fpaenud 4 teiitionat

piv ot

'
TN

Y
N

N
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Ii THE CENTRAI, ADMINISTRATIVE TRIBUNAL : HYDERAB
0.A.NO: 1508 of 1995

Between:

Sri-Y.Rajasekhara Reddy ++s Applicant
A ND '

The Directar General

Telecomnunications,

Rep.by The Union of India

Sauchar Bhavan, New Delhi ard

another. .++ Respurdent,

COUNTER AFFIDAVIT FILER B8Y THE RESPONDENTS

—
-

I, K,V.Basavaiah 8/0 Late Kanakaiah Aged 53 years,
R/0 Hyder abad do hereby solemnly and sincerely affirm and

state on oath gs follows,

l. I am working as Law Officer in the O/0 CGM Telecom,,

as such I am well acquainted with the facts of the case., I

am filing the counter aAffidavit on behalf of the above

Respondents, as I have been authorised to do 3o,
\ 1
2e I have read the contents of the O,A f£iled by the

Ly b S

—

Applicants and I submit that it is replaat with incorrect:-

facts. All the averments, facts and rules which are in
consistant and at Varience with the following history of the y

Case are hereby denied,

3. In reply to para 4.2 it is submitted that as per
recruitment rules. TIs/TAs/AEAs/WOs who have not completed
5 years of service in the grade of PI/TA/AEA/WO are noct
eligible for JTO cqnpetit/}.ve exam in the lcapacity of TI/TA/
AEA/WO, Far 15% of JTO competitive Examination, Group-C
employees other than TI/TA/AEA/WO itho have put in at least

5 years of service are only eligible.

Ist page,

Corrs.
D. HARANATH  BABU

A.D. (8 -1 9. A, 9, 7357 .
: STf T N
Ofo. C.G.M. Teclecom, N, C. G, st LI IEC Ja,
H com, AP
yderabad - 500 001, FER e aiag00 g0
1h-3 3
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As per DOT Lr,No, 41-7/81=8CG; dtd,. 1-6=82 and

@

—

27-1=83 (copies enclosed), the applicants in ©alde cited

Y/";-lr.

above were allowed to write tne JTO comp.exmieragalnst 15%
- :

guota in the capacity.of.lower grades Of TQ/TCA only,

BECAUSE THEY HAVE not exhaustad 4 chaaces in their Jlower

cadres. The criteria for allowing the applicants #h

a
o

Oside in JTO departmental com.exmn, wder 15% quota was

putting in 5 years of service in tne lower cadre of TO/ T,

since they have not availed 4 chances in the lower ‘cadres.

The 3 applicants in Juestion were allowed in the Capdcity

of lower cadres Of TQ/TCA amd not in the capacity of TI/TA

4, In reply to para 4.5 it is suomitted that as per

JTO Recruitment Rules, 1990, TIs/TAs/aAEAs/WOs with 5 years

of service, are being allowed to sit for the deptl.Comp.Zxami,

for recruitment to the cadre of JTO under 20% guota ard

wiereas, (Is/TAs/ABAs/WOs, who have less than 5 years of

service have not exhausted permissible chances of four in

their lower calres gng have completed total service of

5 years in TQ/TCA, are belng allowed to sit for the said

examination under 15% guota along with other TY/TAS.

As per the instructions of DOP-ID in LI WO, 5=5/93=1CG.

dtd, 24-8-94, the TIs/TAs/AZAs/WOs, who have gualified in the

JTO comp.exmn. held on 14/15~3-92 but could not be selected

due to shortage ofvacancies have been selected as JTOs

against the available vacamcies divarted from direct

recruitment guota as one time measure vide Lr ,Noi TA/RE/3=5/

92/1%, dt. 20-12=-94, This is applicable only to the

departmental comp-guota of TIs/TAs/AEAs/WOs but not for the

lower cxidres.

2rd Pade.

Corrse.
D. HARANAT ABU
A.D. (8 -1
O/o. C.G.M. Telecom,
Hyderabad - 500 001,

Derponent.
fafe afewrd
LAW OFFICER
1. 87 9. ge@ar oty %t wigtan

;

! N
Yo. C. G, M. Telacom, A, P, :

REITIRIE [Hyies had- 508 M,
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G

M, Rajesekhara Reddy & 2 others (the applicants 1in

O, A, were allowed to sit for the departmental competitive

Exmn, fOr promoticn to the cadre of JTC under 15% guota

held on 24/25-9-54 in the capacity Of Lower grade only but

not in the capacity of TIL/Ta, Hence, guestion of divergion

of outside guota vacancies to these candidates doas not a;isga

5. In reply to Para 4,7, it is submitted that the
official who was alléotted Roll No, 103}9 had applied far

JT.O deptl. Comp.emrf." under 20% quota, As the official had
ful filled the conditions brlescrj:bed. to write the exmﬁ."? urdern
20% quota, he was permitted to write the exmn, under 20%

guota only.

6o Ia ceply to para 4.9,1it is submitted that the TIs/TAs/
AEAs/WO0s who have completed 5 years of service in their |
present cadre are eligible to sit for the comp.exmn. under
the quota of TIs/TAs/AEAs/WOs i.e. 20% quota of compe.exmie |
in the capacity of TIs/TaAs/AEAs/WCs. The 3 applicants irﬁ G, A.
have not completed 5 years of service in TI/TA, the:.r cases.
are not considered f:or the comp.exnn, of ‘I'_?.‘-s/TAs/AEA‘s/WC)s t-é
the cadre of JTO in i‘I/TA/AEA/WO quOtaJ They have w:r;itten
the examination in the cépadity of lower cadre only as they .
have not completed 4 chances in their lower cadre, The |
offiéials will be allowed to sit far the comp.exmn, of TIs/
TAs/AEAs/WOs to tﬁe cadre ;of JTO when they completes 5 years
of continuous service in the cadre of TI/TA only." Hemce |
their candidature is not coming in the way of selection,

Also question of diversion of outside guota vacancies ko

these three céndidates does not arise.

K. @ao%

. 3rd Pagéo
Corrs, Deponent., |
D HARANATH BABY fafe afersy
A D. (Si.ff-11) LAW OFFiceER :
O/e. C.G.M. Telecom, 1. 8. o g E@N Aty wt gatqa
H}dcxabad.mmga‘ Olo. C. G, W™, Teiicom, 4. P.

E3 —
SRR MRy icribad-500 £01.
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In view of the above facts there are no merits

in the application as such it is prayed that the Hom'ble

- Tribunal may be pleased to dismiss it with further corder

ar orders as may deem £it in the circumstances of the case.

K;Wﬂ/

solemnly affirmed and signed - DEPONENT,
before me on this day of \-1)3,”5 Tt m
S LAW OFFICER
\() Liang 1996, at Hyd rabad, g, ®. %, FLEAR qb.g, w1 Hataa
' Qlo, C. G. M. T¢l-com, A, P,

3 " 3gvidiR [Hyderabad -506 001
(S} ,gg i

| \'S\f" ¢

(R
C\A$
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CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYLERABAD
RoebesfMorlin foctexNOT . ,
ORIGINAL APPLICATION NO. 5¢8 OF 149y~

L L 2 L] - -

TRANSFER APPLICATION

» - - L] - _ - L L] - - - - - - L - - - L ] L] . »

NO, OLD PETITION NO
CERTIFICATE _ :

Certified that no further action is reguiraed tc be.taken'_
and the case is fit for consignment to the kecord Room{Decided)

Dateds 90\\3\(‘\% ‘ -‘ , _Eé_

Counter 3igned. ‘ Signature of the pealing
Section Officer/Court Officer. : Assistant

M



CENTRAL ADMINISTRATIVE TRIBUNAL
BYDERABAD BENCH

Original Application No.1508/95

Friday this the 6th day of March, 1998.

CORAM

HON'BLE MR. A.V. HARIDASAN, VICE CHAIRMAN ‘
HON'BLE MR. H. RAJENDRA PRASAD, ADMINTSTRATIVE MEMBER

1. M.Rajasekhara Reddy, S/o Chinnappa Reddy,
aged about 31 years, Telephone Inspector,
Vemana Telephone Bhawan, ;

Ananatpur.l. !

2. Ch.S.V.Subrahmanyam, S/o Hanumaiah, j
aged about 35 years, Transmission .
Assistant, Telephone Exchange,

Pamidi-515 775, Anantapur Dist.

3. K.Prabhakara Rao, S/o Chandramouli,
aged about 37 years, Telephone Inspector,
0/0 Sub Divisional Engineer,
Cables, Tirupathi-517501. . ...Applicants

' (By Advocate Shr#‘NR Sreenivasan)

1. The Director General, Telecommunications,
(Rep.Union of India), Sanchar Bhavan,
NewDelhi-110 001. |

2. The Chief General Manager,
Telecommunications,

A.P.Circle, ' o
Hyderabad-500 001. ~ «e..Respondents

(By advocate Mr. K.Ramulu,CGSC)

The appllcatlon having been heard on 6.3.1998, the Tribunal
on the same day delivered the following:

ORDER

HON'BLE MR. A.V. HARIDASAN, VICE CHATRMAN |
| :
The applicants were rendering service as Telephone

Operators/Telecom Office Assistants. Applicant No.l was

‘promoted as‘Telephone Inspector on' 5.3.88, applicant No.2

on 29.2.88 as Transmission Assistant and Fhe Applicant No.3
on 14.3.19885to the cadre of Telecom Assistant. According
to the Recruitment Rules promotion to tLe pest of Junior
Telecom Officers' were to be made 15% by promotion of

departmental official - candidates in' the cadre of

TOs/TOAs/Techs etc. tHough a competent examination, 10% by

e

.'-.2



2, J

promotion of TA/TIs/WOs/AEAs through competitive Examination
and 10% by promotion of TIs/TAs/WOs/AEAs who have completed
10 years of service through a qualifying;examination and

remaining 65% by Direct Recruitment.

2. The gecruitment policy was changed as a result of
cadre restructuring of Group 'C' and 'D' cadre, as per the
letter of thelfirst respondent dated 16.20.90. According
to the above policy the Departmental recruitment quota of
35% was to bé filled through a competit&t?e examination
open to all cadres and those officials whoﬂpbssess 3 years
Diploma after} 10th standard or First C}ass B.Sc. with
Physics and Mathematics. However, ‘it was  decided that
recruitment for the year 1990-91 would be Aade according to
the existingj Recruitment Rules; The competitiﬁve
examination was held on 15.3.92. The app@iCants did not
‘ ]
have the length of service to be eligible to appear for the
competitive éxamination in the quoéa: for Phone
Inspectors/Transmission Assistants/Wireless bperators and

Auto Exchange Assistants. However, they c@uld yet compete

for the 15% ‘quota for the Telephone ‘Operators etc.
|

Therefore; the applicants appeared for thé examination in

that Quota andigot the minimum qualifyingtmarks in their
Quota. However, for want of sufficient vacaﬁcy in the quota
the/gpplicantscould not get absorbed. Thé Department of
Telé;;ﬁ‘decided as a one time measure toidivert all the
Direct-:Recruiti vacancies to be filled by absorption of
those Phone Inspectors/Transmission iAssistants/Auto
Exchange dperaiors/wireless Operators whé had already
gqualified in the competitive examination but could not be
selected due to;shortage of vacancies and this decision was
communicated by letter dated 24.8.94. The grievance of ﬁhe
applicants is tﬁat the benefits under this dﬁspensation was
given only to those Phone Inspectors/Transmission

Assistants, etc. who at the time of appearing at the

00-3
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examination had 5 years of service and had appeared in
their quota denying the benefit to th&se like the
applicants. J

3. : The 'applicants; therefore, havei filed this
application for a declaration that Annexure.A3 order by
which the Phone Inépectors, Transmissio% Assistants,
Wireless Operators and Auto Exchange Assisﬁants who had
appeared in their quota after completing 5 yQars of service
alone were absorbed as discriminaﬁory lgnd that the
applicants are also entitled to get the be?efits of A.5.
orders.

4, The respondents in their reply aff;davit contend
that it was for the purpoSe of avoiding stagna#ion amongst
the senior Phone Inspectoﬂs/Transmission
Assistants/Wireless Operators/Auto exchange hssistants who
qualified in the examination as a one time méasure that the
entire vacancies in the grade of Junior Tele%omfofficers in
the Direct Recruitment Quota was diverted-éand that the
applicants who appeared for a different quota of Telephone
Operators etc. 1is not entitled’ for thé benefit of
Annexure.AbS brder. | l
5. After hearing the learned counsel %n either side
and after perusing the pleadings we are satisfied that the
contention taken by the respondents is weli taken. Phone
Ipspectors, Transmission  Assistants, AA@S,' who had
completed more than five years of service apgeared and got
qualified in the examination for recruitment to the post of

JT0s but could not be accommodated for want of wvacancies

. For a class different from those did not have ﬁhe length

. T 1
‘of service of PIs, TAs, W0Os and AEAs but had appeared in

the quota for Telephone Operators. The benefits under

censd

~
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4.

Annexure.A5 order having been intended only to those senior
officials for avoiding stagnation cannot bejextended to the
applicants in those case there was no s#agnation. The
Annexure.Ab ordér is therefore cannot be faﬁltéd.

6. In the light of what is stated above, we do not
find any merit in the application which Eis dismissed

leaving the parties to bear their own costs.

Dated the 6th day of March, l9§

H. RAJENDRA SAD ~ A.V~HARIDASAN
ADMINISTRATIVE MEMBER VICE CHAIRMAN

|ks|

Qaserdrony
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